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(a) whether the Pakistani Marine SAcsr 
rily Fore. squad intruded inID thA Indian 
teriilorlal waters oJ Jakhau port In Kutch 
district on the RapIbIic Day eye; 

(b) if so, the details of the Incident; and 

(c) the stepi taken by the Government 
to prevent the recurrence of such incidents? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND THE MINISTER OF STATE 
IN THE MINISTRY OF DEFENCE (SHRI S. 
KRISHNA KUMAR): (a) and (b). Two inci- ' 
dents of aJJeged,harassmentof Indian fisher-
men by the Pakistani MarItime Security 
Agency were reported to the Commanding 
officer Coast Guard Station. Okha, on the 
27th January, 1992. the reports c:IairiIed thai 
5 Indian fishing boats were looted and re-
lieved of their fISh catch, fishing gear and 
fue~ amounting to appraxlmately As. 61akhs. 
The exact locations of the reported incidents 
could not be established by the fIShermen. 

(c) The Coast Guard ships and aircndt 
cany out regular patroIlinglsurveilanca in 
the Indian EEZ and maintain a constant vigil 
on th.lndian side of the nationallntenlional 
Boundary Line (IBL). 

CIotur. of lOIII8 DeparImenta lbIer 
IIInIalry of Convnen:e 

863. SHRI BASU DEB ACHARIA: Wi. 
the linister of COMMERCE be pJeased to 
state: 

(a) whether the Government hawt de-
cidedtoclosadown IOIII8dapar1man1s"" 
the cxmtroI of hill t.tinisIry; and 

(b) If 80, the details theraaI? 

THE I.tI'IISTER OF STATE IN THE 
MINISTER OF COMMERCE (SHRI P. au-
DAMBARAM): (8) and (b). No, Sir. 

IntrodUctIon of New D.T.C. ServIce 

864. SHRIMATI GEETA MUKHER-
JEE: 

DR. Y.S. RAJASEKHAR 
REDDY: 

SHRI SURENDRA PAL 'PA-
THAK: 

SHRISURYANARAIN YADAV: 
SHRI MUMTAZ ANSARI: 
SHRI MADAN LAL KHURANA: 
SHRI P.M. SAYEED: 

Win the Minister of SURFACE TRANS-
PORT be pleased to state: 

<a) the details of routes of 'Greenrme' 
and Umlted Stop' buses plying underD.T.C. 
operation as on date; 

. (b) the details of new routes on which 
these buses •• Iikely to be started; 

(c) whether a large number of ordinary 
buses have been replaced by these buses 
recently as a result of which people are 
forced to pay more per journey; 

(d) I SO, the reasons therefor and how 
the old withdrawn buses are being utilised; 
and 

(8) the steps taken by the Government 
to increase the number of ordinary buses 
specially during peak hours? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGOISH TYTLER): (a) As on date 
D.T.C. Operates 68 Greenline routes and 
2432 Limited Step T~. 

(b) The routes on which these buseswil 
be started in future will be based on the 
assessment made on the basi$of commut. 
ers' demands and availabilily of buses. 

(c) and (d). During the last six morths 
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only 359 ordinary _ have been changed 
into Umited Stop Services and 134 Green-
line buses introduced. Ordinary reguJarserv-
Ices are also available on these routes for 
those who want to pay ordinary fare. All old 
buses withdrawn are scrapped. 

(e) On account of resource cr"lstraints, 
DTC is able to utilise the Plan Funds ,,"Iv for 
partial replacement of its over-aged buses 
and hence there is no adcfltion to the fleet. 
However, Delhi Administration have final-
ised the schame for grant of 3000 Stage 
Carriage Permits to private operatorsto meet 
the demands of the commuters. 

[Translation] 

Conversion of Black Money Into 
White 

865. SHRIMATISHEELAGAUTAM: 
SHRI RAJESH KUMAR: 
SHRI TEJ NARAYAN SINGH: 

Wilithe Ministerof FINANCE be pleased 
to state: 

(a) . whether attention of the Govern-
ment has been drawn to the news item 
captioned -State Bank ke Madad Sa 25 
erare ka kala dhan saled kiya gaya-appear-
ing in Janasatta of January 23, 1991; 

(b) if so, the reaction of the Govemment 
in this regard; 

(c) whether some CustomsOll'lC8fSwere 
also involved in this bungling and if so, the 
number thereof; 

(d) whether any action has been taken 
by the Govemment against guilty business-
l11en and off'teers; and 

(e) If not, the reasons therefor? 

THE MINISTER OF STATE IN THE· 
MINISTRY OF FINANCE (SHRI RAMESH-
WAR THAKUR): Ca) Yes, Sir. 

(b) to (e). The allegations contained in 
the news item are being enquired into and 
the e.nquiry is stiR not complete. On comple-
tion, the details of the findings and the action 
taken thereon wiD be laid on the Table of the 
House. 

foreign Currency recov8l'8d from 
offJcars of Diesel locomotive Works, 

Varanasl 

866. SHRIMATI SHEELAGAUTAM: 
SHRI RAJESH KUMAR: 
SHRI TEJ NARAYAN SINGH: 

Wilithe Ministerof FINANCE be pleased 
to state: 

Ca) whether the Govemment are aware 
that some foreign currency was recovered 
during the raids conducted recently on the 
residence of some officers of the Diesel 
Locomotive Works, Varanasi; 

(b) if so, the details of the case and the 
cunendesse~ed;and 

Cc) the action taken against those offi-
cers for possessing foreign currency Ole-
gaily? 

THE MINISTER OF STATE IN THE 
MINISTRY pF FINANCE CSHRI RAMESH-
WAR THAKUR): Ca) to (c). As a result of 
search coOducted by officers of the Director-
ate of Enforcement on 23.8.91 at the resi-
dence of Shri R.C. Sethi, General Manager 
(now retired) Diesel locomotive Works 
Varanasi, foreign exchange of US $ 264, Sl 
35/-,3 TCs of £ 50/. each, Aus. $ 1501·, D.M. 
601-, D.GJ. 11 0/-, Belg. Fr. 500/., UAE Dharms 
51-, Singapore $lI-ltaJisn LiraSOOf-, PakRs. 
51-KuwaitiDinanl5l-(TotalworthRs.20,OOOf 
-~x.) which were staled to be unsp8nt 


